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INTRODUCTION 

I The Chairman of the Commuttee on Public Undertakimgs, 
having been authorised by the Commuittee पा this behalf present this 
FOURTEENTH REPORT on the general working of the Haryana State 
Minor Irmigation (Tubewells) Corporation Chandigarh 

2 During oral evidence the Commuttee examined the representatives 
of the Department/Corporation concerned A brief record of the proceed 
ings of each meeting of the Commuttee during the year 1983 84 has been 
kept 1n the Haryana Vidhan Sabha Secretariat 

3 The Commuttee place on record their appreciation of the valuable 
assistance given to them by the Accountant General Haryana, and his 
staff and are thankful to the Secretary to Government Haryana 
Finance Department, including his representatives and the representa 
tives of the Department/Corporation who appeared before them from 
time to ttme The Commuttee are 8150 thankful (0 the Secretary Duputy 
Secretary the dealing Officer and the Staff of the Haryana Vidhan Sabha 
for the whole hearted co operation and unstinted assistance given पा 
preparing this report 

Chandigarh * SAGAR RAM GUPTA 
the 24th February 1984 CHAIRMAN



REPORT 

HARYANA STATE MINOR IRRIGATION (TUBEWELLS) 
CORPORATION LIMITED 

1 Infroductory 

The Haryana State Mimnor Irngation (Tubewells) Corporation was 
mcorporated on 9th January 1970 as a wholly owned Government 
Company under the Indian Companies Act 1970 with an Authorised 
Share Capital of Rs डा crores divided into 60 000 equuty shares of the 
value of Rs 1000/ each The mamn objects of the Corporation were 
to promote and advance the development of mmnor irrigation m Haryana 
It started functioming m April 1970 It took over from the State 
Irrigation Department the existing system of state owned direct irn 
gation tubewells and augmentation tubewells At that time the Cor 
poration was entrusted with the work of running of Augumentation 
and Direct Irrigation Tubewells already installed by the irrigation 
Department and also to install new tubewells along the canals to augment 
the water supply of canals and direct mgation tubewells for supply of 
water directly to cultivators Later the activities of the Corporation were 
diversified प्रा due course by making changes पा the objects clause of 
Memorandum and Articles of Association 1 1980 The Corporation 
then took up manufacturing of Vertical Propellar Pumps for use 1 the 
Iift 1rmigation canals The Corporation 8150 took up the workof lining 
of water courses to arrest the seepage losses It 2150 started manufactu 
ring gates and gears of various canals and barrages The Corporation 
also undertook the job छा drilling deep tubewells in Bihar It also fabri 
cated and erected penstock on Maht Project in Rajasthan Some work 
1 Nepal was also undertaken by the Corporation The Corporation 
also started i@ September 1982 a UNDP assisted 2 years study 
project for the use of saline water पा the command areas of irrigation 
projects Under thus study the Corportion 1510 determine a comprehen 
sive study of saline and brackish water and 1ts use for irrigation The 
stady will further determine the mixing of saline ground water with 
fresh water to augment the scarce water supply forirrigationand to 
control rising ground water level to prevent water loggmg and soil 
salimity The Corportion 1s also fabricating and erecting steel sfructure 
for Thermal Plants The construction of Crvil Works of barrages etc 
has also been undertaken by the Corportion for example the Corpor 
tion has been assigned the construction of Civil Woiks at Massani 
Barrage 

2 Captal Structure 

At the time of the formation of the Corportion the authornsed 
capital was Rs 6 crores The 1ssued and subscribed capital was Rs 
4crores The authorised capital was raised toRs 10croresin March 
1977 and 1t was further raised to Rs 20 crores पा 1980- 81 The 
entire paid up capital of this Corporation 1s contributed by the State 
Government
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The (2018 showing the capital structure of the Corporation from शहर - 
year 1977—78 onwards 15 as under — 

l-
.r
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Year Authorised Capital ~ Paid up Capatal 

197778 - 10 00 00 000 6 89 94 361 

1978—179 10 00 00 000 6,89,94,361 

197980 10,00 00,000 6 89,94,361 

198081 2000 00 000 6 89,94,361 

1981 82 20 Q0 00 000 9 99 94 000 

The various schemes of this Corporation are financed by the 
ARDC (now NABARD) through फिट sponsoring banks to the extemt 
of 8097 of the project cost of each scheme Theremaming 20 9६ finance 
15 made by the Government which makes 1t available पा the shape of 
loans which may later on be considered for conversion into share capital 
The details of loansreceived from the State Governmentand instalments 
repaid/interest thereon since the inception of the Corporation are 
given 1n the following table — 

s 
Year Loanfrom  Loan repay Cash receipt Share 

Govt converted ment as share capital 
- mto share of capital 

capital loan 

1 2 3 4 I 6 

- (1n lakhs of rupees) 

1969~ 70 — — — 210 84 210 84 

197071 65 00 — — 50 00 260 84 
(404-25) 

1971- 72 150 00 
(904-60) 50 00 — — 310 84 

1972— 73 172 00 - 
(E“APP) 2500 — - 335 84 

1973—74 — — — 46 50 382 34 

197475 20 00 — 11 47 - 382 34 

1975- 76 10 00 140 00 11 47 — 522 34 

1976- 77 — — 11 47 — 522 34 

[1977-78 — 167 60 — = 639 94 
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T 2 3 4 5 6 

197889 00 - —  — 699 

1979—80 400 00 — — — 3689 94 
270 00 — _ 689 94 

198081 730 00 _ . — 689 94 

1981—82 240 00 _ _ 310 00~ 999 94 

7 Interest accrued and outstanding पा respect of Govt loans upto the 

year 1980 81 was Rs 53 75 lakhs after making payment of Rs 7142 

lakhs Interest accrued on the outStanding loans of Rs 2208 00 likhs 

for the 1981 82 -works out to Rs 123 60-lakhs 7Thus the total mterest 

payable on 31382 works out to Rs 177 35 lakhs The present 

+ finances of the Corporation do not-pernmt the payment of inferest 

on the Govt loans 

In addition the Corporation have also taken loans from banksland 
other financial 1astitations the details of which (as on 31 3 820 are shown 

as below _ 

Name of the Bank/Institution -~ - Amount 

Secured loans _ 

1 State Bank of India y 24 32 15 402 

2 Punjab National-Bank 10 24 47972 

o 3 State Bank of Patiala - 446 41,525 

4 Punjab and Smd Bank b 323,74 944 

F‘ 5 New Bank of India 18 16,000 

Total T Tpaa 950 
——— —_ 

Unsecured Loans 

1 HAFED 1 50 0) 000 

2 Housing Board Haryana 1 09 00 000 

3 Haryana Rajya Salmky Board - 

Total - 7 25000000 

G Total T 449495840 
—————— व ———
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It will be observed from above that upto 31st March 1982’]—tm=l corporation have raised loan Rs 2208 lakhs from the State Government 
and Rs 4494 96 lakhs from banks and financial institutians The total 
working capital of the Corporation 1s thus about 77 crores एप of 
this financial institutions have given loans about 58% the amount of 
equity share 1sabout 13% and the rest 1s Government loan 

3 Physical Performance 

(a) Tubewells 

At the time of inception the Corporation took over the work of 
runnmg of Augmentatton and Direct Irrigation Tubewells already 
mstalled by the Irmgation Depariment, Haryana It was entrusted 
with the work of installng new augmentation tubewells alongwith 
the canals to augment the water suppliesand direct irrigation tubewells 
for supply of water directly to cultivators It took over 311 augmentation tubewells and 638 DIT/wells Inaddition 97 augmenta- 
tion Tubewells along Western Jamuna Canal and 40 DIT/Wellg पा Naraingarh and Krishanawati belt area under construction were also 
taken over by the Corporation As on 31 3 83 the number of augmenta 
tion tubewells had gone upto 1593 and direct irrigation tubewells to 1488  The yearwise achievements both for installation of DIT and Augmentation/Tubewells घाट given 10 the following table — 

Years Aug Tubewells D IT [Wells Total 
—_—— . किए गए एए एज पा e - 

No of No of No of No Drdled Energised 
TWS TWS TWS TWS 
Drilled Energt Drilled Energ: 

sed sed 

196970 379 311 700 638 1079 949 
(डा the time of 
otmation of the 

the Corp ) 

1970 - 21 379 311 724 662 1103 973 
1971-72 629 330 800 708 1429 1038 
1972 73 939 631 956 771 1895 1402 
1973- 74 1086 826 1143 916 2229 1742 
1974 75 1129 923 1372 1029 2501 1962 
1975 76 1134 1018 1436 1125 2570 2143 
1976 77 1154 1100 1486 1256 2640 2356 
1977 78 1188 1109 1506 1288 2694 2397 
1978 79 1258 1120 1561 1331 2819 2451 
1979 80 1417 1175 1596 1368 3013 2543 
1980 81 1557 1264 1631 2425 3188 2689 
1981 82 1645 1468 1670~ 1451 3315 2919 
1982 83 1669 1593 1706 1488 3375 3081
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< Atthe end of 31 3 83, 3081 tubewells had been energised, against 

950 tubewells atthe time of formation of the Corporation In addition 
about 42 tubewells were awaiting energisation byHSEB १5 on that 
date The direct 1rrigation tubewells are projected to run about 3000 
hours ता व year whereas augmentation tubewells were anticipated to run 
for 3600 hours Actual working hours for these tubewells during 
the last few years were as under — 

o 
(S 

S No Year Average working hours per 
tubewells - 

— 

Aug, Tubewells DIT/Wells 
गए T T T T e e e e e एप आए ————— -क-« 

1 1975—76 2739 787 
2. 1976-77 3798 1022 
3 1977-78 3118~ 776 
4 1978 79 2754 869 
5  1979- 80 3722 1038 
6 1980 81 b 3960 866 
7 1981- 82 3339 896 
8 198283 3819 936 

————— - — — T T e e एए पिएं e e कट e o e—— o 

It will be observed from above that achievement पा the runnmg 
of Direct Irrigation Tubewells was much below the projection 

(b) Limng of Water courses 

Apart from the above the Corporation was entrusted with the 
work of lnmng of water courses to arrest the seepage losses A 
Imed water course 18 capable tosave 162 acre feet of water annually 
The main aim of iming the water courses 15 to benefit the rural areas 
for increasmng the agricultural production Since the start of this 2८11 
vity पा November 1973 the corporation has lined water courses having 
a total length of 356 54 lakhs running feet upto 31 3 83 

The year wise physical achievement पा the पाता ए water courses 
15 given hereunder — 

Sr No  Year Progress 
पी lacs Ft 

1 197374 123 
2 1974775 21 83 
3 1975- 76 27 15 
4 197677 39 86 
5 1977-18 17 50 
6 1978— 79 26 57 
7 1979— 80 66 85 
8 1980— 81 58 09 
9 1981— 82 65 14 

10 1982-83 3327
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4 Pumps 

In November 1974, the Corporation decided to set up a pump 
manufacturing workshop at Karpal having an annual rated capacity 
of manufacturing 80 pumps to meet the requirement of the Irrigation 
Department Upto 313 83 the Corporation had manufactured 804 
pumps of various sizes at a cost of about Rs 18 crores These 
pumps are of various capacities and diameters They have been used 
for Lift Irrigation Canals hke Jawahar Lal Nehrn Canal Project The 
Corporation 1s supplying these pumps to other States as well The 
Corporation claims that it 18 competing with private manufacturers of 
such pumps and the Corporation 18 the lowest tenderer 

5 Miscelltncous 

Tne Corporation has undertaken to manufacture and mstall Gates 
and Gezarsfor many Central Irrigation Schemes as per mstructions from 
we Govt ए India It has also started fabricating and erecting steel 
structusw. of Thermal Plants The Corporation has also been assigned 
the construction of civil Works of Massam Barrage which 1nvolves 
49500 cum concrete work ata cost of Rs 1 5crore This work as 
claimed by the Corporation. 15 being done through Corporation s own 
enmneers and not on contract basis 1he Corporation energised 
500 DIf/wells in Bihar m the year 1973 74 1t has also completed 
fabrication and eiection work of penstock of 4 22 dia meter on Mah 
Proj ¢t ता Rajasthan Al these penstocks weie manufactured at the 
Karnal workshop of the Corporation The Corporetion has also completed 
the work of manufacturing of Hydro mechamcal equipment for Devi- 
Ghat Project Nepal The work of this project was undertaken by the 
Nation~] Hydro Electric Corporation (Govt of पता which mn turn 
reque tvd this Corporation to supply the Hydro mechanical equipments 
for that project 

6 Sahne swater Project 

In addition to the above to contrel water table so as to prevent 
water logging and salnity conditions, the following project with mult 
purpose objects has beentaken up in the State Under UNDP assistance — 

Studies on the use of Saline water in the Command Areas एव the 
Irrigation Projects Haryana 

The mam objective of the project 15 the technical analysis of the 
hydrological data which will enable the Engineers and scientists to 
have comprehensive knowledge of salme and brackish water and its 
use for irrigation This shall also facilitate the preparation of pre 
feasibility report indicating the facilities required and financial report 
indicating the implication for use ofsaline and brakish water With the 
above m view the exploration activities shall be carried out under the 
project with detailed objective as under — 

(a) To determme proper mix of saline ground water with fresh 
waters to augment the scarce water supply forirrigation and 
to control rising ground water levels to prevent soil salina 
tion / 

(b) to determine recharge possibilities to replace saline water 
with fresh, 

T 

& 
I3
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(c) to determine crop salt sensitive times-in order to recommend -~— 
surtable croppmng patterns पाएं 1rrigation practices as wellx 
85 to determine critical water supply salimty-and soil -salimty 

(d) to classify 85 far 85 possible the areas of the State according_, 
to"the saline” wate: resources and its potential use usmg - 
the- criteria ~above ~ ¢ 

(e) to evaluate other means to control salme groundwater level 
to prevent soil salinationeand evaluatei alternatives forix 
salines water disposal and 

(f) to make preliminary assessment ..of resources needed \t 
to actually carry out theuse of salme waters, for irngation 1 
पी the most plausible areas and for alternative means to 

r 

1 

- avoid~soil salmation and to improve water supplics 

प्र पड detail of the financi.l wnputs are as under — \- 

Haryana Government input ) Rs 25lacs _ 

UNDRP npat Rs 8 85 600 
1 

Under UNDP nputs the provision has been made for the Inter . 
nattonal and National consultants trammg programme and non ex 
pendable and expendable equipment items such as driling r1g  Gzophys: 
cal (Electric) well logger soil testing laboratory equipment and other , 
muscellaneous 1nst wments ete Under Haryana Government mputs- 
the provision has been made for staff and other contingent expenditure , 
The equpment available 1 the country and required,for the project 
shall, also form part of the Haryana Governmentanput 

The execution of the above project has already been started from 
muiddle of September ,1982 on jomming of Shrt G P Kruseman, Chief 
Consultant of the project On completion of thecproject;which 15 to 
mvolve a pertod of 2 years starting frommddle of September 1982 
1t shall be possible only then to prepare and implement a master plan 
emphasising both, curative and preyentive measures against mounting 
threat from present rising-ground-water table ' 1 he Corporation 1s ~ 
on march to achieve optimum development of groundwater: resources 
with the aid of World Bank Programme 

7 Fmancial Results ~ 
- 

The year wise expenditure and income since mnception of the Cor- 
poration 1s as follows — - 

ला गए ला “ला था “व S Y Y N ला «गाय नए गाय g i A s — 

Year. Total Total Total Less: Net . Total, 
Exp mcome  Profitf  Develop Profit/  cumula- .. 

__Loss _  Rebate Loss  twve 
~ reseLve Loss _ 

1 T2 3. 4. 5 6 = 1 

197071 7019 7203 18P 538 3 54L 354 

1971 72 100 88 115 55 14 67P 13 8 0 810 273 

—
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1 2 3 4 5 6 7 
न एक e ——— e e e नल 

———— “लवण — 

197273 24030 249 80 9 50P 26 47 16 97L 19 70 
197374 318 27 343 07 24 800? 3430 9 50, 29 20 
197475 589 95 3989 9 010? 19 36 10 35L 39 55 
197576 671 74 649 52 22 22, — 22 22, 61 67 
1976-77 1158 05 1190 00 31 95L — 31 95? 29 82 
197778 1057 04 978 69 78 35L — 78 35L 108 17 
1978 79 1103 88 1133 25 29 37P —  2937P 78 80 
1979 80 2049 00 2053 55 4 550 — 4 55P 74 25 

1980 81 2246 94 2240 65 6 49L — 6 29L 80 54 
1981 82 2980 77 2826 37 154 40L — 154 40L 234 94 

The Corporation have been incurring losses ever smce 15 inception 
except profits 1 2 or three years and the total cumulative [055 at the 
close of 1982 83 was Rs 234 94 lakhs 

According to the Corporation the term loss 1s a misnomer 85 
the Corporation 15 a service oriented department पा the field of 
exploration of ground water resources and lining of water courses 
The runming of direct wrigation tubewells 1s stated to 06 the major 
contributory factor for the losses These losses are due to 1855 
utihsation of DIT wells as compared (0 projected figures The demand 
from DIT/Wells depends upon फिट ramn during the year and 8150 upon 
shallow private tubewells which have come up m the vicimity of State 
Tubewells The major reasons for less runnmg of direct irngation 
tubewells were stated to be erratic availability of electric supply 
and high rates of water charges Smmularly the utilisation of aug 
mentation tubewells depends upon the demand from irrgation branch 
The demand for urgation branch 15 dependent upon availability of 
पर्दा supply The followmg table shows yearwise losses/profit पा 
running of DIT tubewells and augmentation tubewells — 

Year DIT (R) Profit/ Aug T/Wells(R) Profit(P) Net 
—————=—~—— Loss (L) ———————  Net Profity Profit/ 
Income Expend: Income Expendt Loss Loss 

ture ture 

1970 71 46 90 37 58 9 32P 23 47 20 90 257p 11 89p 

1971 72 39 35 47 94 8 59L 34 50 3103 3 47p 512L 
1972 73 42 96 56 94 13 98L 79 21 5196 27 250 1327p 

1973 74 43 26 5997 16 71L 15202 12870 23 32P 6 61P 

1974 75 47 92 104 99 57 07L 18098 12498 56 007 107L 
197576 54 68 12002 65 34L 17265 143 46 29 19p 36 15L 

1976-77 8570 13293 47 33L 27298 20990 63 08P 15 75P 

1977 78 68 53 158 33 89 80L 22104 210 51 10 53pP 79 27L 

1978 79 76 06 162 58 86 521, 189 64 203 86 14 221, 100 741 

197980 116 60 194 03 77 43L 28483 24327 41 56p 35 871, 
1980-81 80 13 22228 14215L 35779 31079 47 230 94 921, 
198182 8342 22829 14487L 36007 36007 — 144 87L 

Note L, denote Loss 

v ‘P denote Profit
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The Corporation 1s stated to have taken the followng steps for 

making good its losses and for building a strong financial base — 

1 The Corporation has planned to diversify 1ts activities m the 
following other fields 1nside and outside the State 

(a) Structural work on Thermal Plants 

(b) Gates and gearmng 

(c) Penstock fabrication mstallation 

(व) Pipe manufacturing 

2 The Corporation 15 now taking various steps to reduce over 

head and wasteful expenditure on various activities and tone up the 

administration 

3 The Corporation 1s now taking finance from the banking 

mnstitutions for the purchase of machinery equipment and T&P articles 

mstead of diverting funds borrowed from banks for execution of 
works 

4 1 he emphasis 15 bemng छाए for recovery from the cultivators 

without much delay 

5 A sound financial management plan 1s bemg 1mplemented 
to plug the loopholes responsible for losses 

The Corporation has also approached the State Govt to expedite 
the decision 1 respect of compensation for idle hours relating to 
Augmentation Tubewells The Corporation 15 also making efforts at 
all levels to gain confidence of the cultivators so as to minumise  losses 

8 Future Plans 

During the course of oral examunation the Corporation rep 
resentative stated that the Corporation has an yearly programme of 
mstallation of 150 tubewells (both DITs and augmentation) at an 
estimated cost of Rs 5 crores which will create additional irrigation 
potential of 17 000 hectares thereby giving an out turn of 17 000 
tonnes foodgrams worth Rs 3 crores पा addition there 15 an yearly 
programme of पापा of water courses m a length of 1,800 kms (400 1n 
nuniber) at an estimated cost of Rs 20 crores which will create addt 
tional rrrigation potential of 13 000 hectares thereby giving an out 
turn of 13000 tones of foodgramns costing Rs 23 crores  Further 
there 15 a programme for manufacturing of about 150 pumps of diffe 
rent capacities at an estimated cost of Rs 3 crores per year The 
future programme also mncludes gates and gears of various sizes and 
types costing Rs 1 crore एटा year The Corporation 15 8150 taking up 
the work of fabrication and erection of steel structure for Thermal 
Power Plant Pamipat Negotiations are gomg on m this behalf with 
the HSEB During the next year some extension work on the 
Massam Barrage will also be completed The Corporation also intend
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to take up the:work of designing and fabrication of sprinkler 1rrigatio 
sets for the irrigation department on experimental basis The Corpo - 
ration plan to take up tne research design and application of equip 
ment on’ micro hydroprojects The Corporation are also negotiating 
with the Project Equipment Corporation of Govt of India to take 
up some works पा foreign countries like Nigeria, Nepal etc  whose 
tenders primarily for tubewells have been given 1n international com 
petition 

9 Observations and Recominendations 

(I) The Corporation have ncurred a cumulative loss of 
Rs 234 94 lakhs upto the end of the year 1981 82 while the paid up 
capital of the Corporation 15 Rs 10 ciores Durmg oral exammation 
the management stated that the hability of the Corporation towards 
mterest on loans 15 very heavy every year It was made out that the 
Corporation have asked the Government to conveit 1its loan of 
about Rs 22 crores into equity shares The Government have पा 
the past converted a part of us loan mto equity shares to extend 
financial help to the Corporation Looking to the p. st physical performance 
and future plans of the Corporation which have helped and are 
expected to help tremendously the core secton of aguiculture पा. the 
State the Committee recommend that absut 15 crores of tie 1080 of 
tie Siate Government shonld ve converted 1to share capital smce 
it क्यों save the Corporation of an mtevest barden of about Rs 1 
crore annually 

(2) The Commuttee observe that the Corporation 1s losing 
very heavily every yeat on account of loss in runming the direct पाए 
gation tubewells The mam reason for this loss 85 made out by 
the management during oral exammation 1s that these tubewells 
remam mostly 1dle and are under utilised as water supply from these 
tubewells 1s dependent on ramn-fall and much less supply of electric 
power Other factors which have resulted m therr under utilisation 
are sinking of shallow tubewells by private farmers less demand from 
farmers on account of charges bemng high etc Since the DITs and 
the augmentation tubewells have already resulted पा increasing agn 
cultural production पा the State to the extent of 3 lakh tonnes  (the 
additional area brought under irrigation through these tubewells being 
3 lakh hectares) a social view of the matter has-to be taken and the 
Committee recommend that — 

(1) smce these fubewells are run to help the agriculture, the 
HSEB should he made to charge tue same subsidised 
rates from the Corporation-which are im operation for 

-agriculture sector, 
g 

(u) the State Government should subsidise the rate of- water 
charges ‘charged by the Corporation and should brmg it to 
the level of the rates charged for camal rrrigation, 

(m) the HSEB should be made to provide scparate feeders 
to the Corporation for its tubewells situzted पा ome area 
so that the avalability of power to thesei-tubewells 18 
jncreased, and
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~v) the HSEB snould be made to ensore that the damaged . 
transformer nstalled on the Corporaticn tubewells are 

- replaced with rmnimum loss of tnne ,_ - - 
- - - - 

(3) Another mam cause of losses to the Corporation 15 non 

recovery of money from the-farmers on account of ths charges for 

पका and reparmg the water courses It was pomted out during 

oral exammatton that a sum of about Rs 16 crores was due to the 

Corporation from thé farmers on this account It wes 2150 repre- 

sented to the Committee by the Corporation that after the Stat- 

Government had decided to waive off the cost of hmiag of “water 

courses from small and-marginal land owners to the full extent and 

from others to the extent of 50% a sum of Rs 1 069 15 lacs stands 

blocked up without earnmng tany mterest The Corporation  had 

approached the Government for waiving of the mteiest charges T1ne 

Committee observe that for the last three years no money has come 

to the Corporation on this aceount Though the farmers are required 

to make payments on this account i mstalments yet tkey घाट gene 

rally not paymg Thus the Corporation 15 undergomg huge mnterest 

charges every year The Committee recommend that either the 

Government shonld take speedy steps to r.cover the ouls*aidmg 

amounts from the farmers through the revenue "agencies and DYy 

the same to the Corporation or the Corporation should be paid subsidy 

by _the Government of Haryama equal to the amount spent by the 

Corporation on lLimmng of water courscs aad later on tne Goverprment 

may realise the amonat from the farmers as land revenue This woild 

remnforce the financial position of the Corporation and the future plans 

of the Corporation will not suffer on acconnt of finaneral stringencies 

(4 During oral exammation on 4th August, 1983 the Managing 
Director of the Corporation gave the following district-wise figures 

regarding mstallation of D I Ts by the Corporation — 

+ 

- Amnbala 665 

~ Kurukshetra B T 284 s 

Sonepat T 28 - 

Tind ;o ) 28 
Karnal 136 

. Mahendaigarh 41 

Gurgaon 7 - “ 
-Rohtak _ 

Bhiwant 75 - 

Hissar - 88 

Sirsa - 84 - 
Faridabad 48 

_ The Commuttee find that no scientific criteria was beng followed 

पा determmmg the places where the D1 Ts were to-te installed It 

appears that the Corporation do not make any survey before deciding 

as to where such tubewells have to be provided Though at one stage 

the Corporation representative stated that they instal these tubewells
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from where there 1s a demand yet the Commtttee strongly feel ti_"{ 
thus 15 hardly a correct situation Such tubewells are needed mostly m the drought prome areas like Bhiwam: Mahendargarh Gurgaon 
parts of Hissar and Rohtak “districts whereas the above figures show that in these areas the number of tubewells mstalled 18 quite less 
The Commuttee strongly recommend: that the Corporatior  should make a proper survey and try to mstal maximunr number of DITs 
1n the areas where wrrigation facilitics are qu tescarce 

(5) The Corporation are already: seized of the saline water project In some parts of the State only brackish water 1s available 
The Commuttee recommend that the Corporation should make speedy experuments as to how best this underground brackish; water can be utiised for Crops Smmilarly, the salme water problem 1s caosmg heavy loss of agricultural production every year पा the State The 
Corporation should take up flus matter on a pulority basis ard. com- plete the salme water project expedrtiously so as to avoid any further loss of agricaltural production 

The Committee also noted durimg an on the spot study that quite a large area of Karnal Sonepat and Rohtak districts 1s water logged T1he Commirttee feel that water loggmmg can pose a big problem The Commuttee would therefore like the Corporation to arrest this problem before 1t-assumes an alarmmg proportron 

The Committee recommend that effective measures be taken to tackle this menace on a priority basts 

(6) In the drought prone areas of the State like Bliwan: Mahendargarh  Gurgaon districts sprnkler irrigation 1s of para mount importance The hesttation of the Corporation पा starting production of sprinkler sets appearsto be unfounded The Commttee recomtmend that the Corporation, should take early steps to design 
and manufacture small sprinkler sets which can be made popular among the farmers of these areas With the workshop facilities avatlable with the Corporation 1t does not appear to be a difficult task 

Further 1 our State rrrigation 18 a very tmportant factor for agricultural production The Corporation should not neglect the work of repanmg/lining: water courses The Commuttee were happy to note that about a few months back the Corporation had adopted a new system of mantaimng and hming of water courses However the Connnittee recommend that still more attention shoild be paud to this part of the job because any drop of water wasted छा account of damaged wator courses proves very costly to the State Similarly, the Commuttee recommend that पा the matter of tubewells.2 thorough check should be made पा respect of pipe-lines, and any leakage therein shounld be plugged before~the watering season starts 

(7) The Committee also mnote that high water rates have also / been one of the major reasons for installation of the private tube wells m  the vicimities where D I Ts/Augmentation Tubewells have been mstalled The Committes thersfoie feel that there 15 need for rationalisation of the water 1ates n respect. of water supplies through gravity canals [ift 1rrigation tubewells etc ona umform patiern so
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फल that the water rates become पिता reasonable reach of the farmers/ 
cultivators 

(8) The Corporation had undertaken installation of augmentation 
tubewells alongwith certain canals  Some of them are 

(1) 15 nos augmentation tubewells alongwith Fatehabad branch , 

(2) 150 nos augmentation tubewells 11 Ratia area and 

(3) 158 nos additional augmentation tubewells पा tract of aug 
mentation canal (fronr the I B project) 

In. the case of these projects the Comm ttee observe that these 
projects were envisaged 1n 1975 they were got approved from 
NABARD पा 1978 and were executed पा the year 1980 On account 
of mordinate delay between the formulation of the projects and their 
execution there was heavy cost escalation and the corporation had 
to spend much more amount पा executing these projects When the 
Corporation representative was asked to explamn the reasons for the 
same 1t was stated that besides increase in cost of certamn materials 
the mam reason for this cost escalation was that certam designs had 
to be changed and certain extra expendrture had to be mcurred after 
revising certamn technical details of the project and also because there 
was a dispute between the corporation and the NABARD regarding 
the spacing of the tubewells The Committee do not feel satisfied 
with the reasons given by the corporation and think that the onginal 
projects were not conceived with due care and other proper surveys 
The Finance Department tried to justify this cost escalation stating 
that the Corporation at the start was not having at that time proper 
know how and adequate experienee This justification has also not 
appealed to the Committee There was no use of getting a project 
prepared from hands who were not properly equipped to do so 
In any case, the Committee recommend that in future the Corporation 
should make it a pomt to frame projects and estimates पा a very 
technrcal and scienfific manner with proper surveys and anticipatmg 
all conceivable contingencies and circumstances so that the delay 1n 
executron thereof and consequential cost escalations are aveided 

(9) The Committee observe that some of एड officers had gone 
on foreign tours While some of them had submutted their reports 
to the Corporation others did mot The Committee could not assess 
as to how far these tours have benefited the Ccrporation The Com 
mittee would like the Corporation to make an assessment about the 
benefits derived from the foreign tours so far undertaken and to 
ensure that in future foreign tours should only be undertaken when 
they are unavoidable and lead to some matenal benefits to the Cor 
poration 

(10) The Commmttes went through the details submutted by the 
Corporition regarding purchase and matntenance of vehicles and 
hirmg of bwldings The Commuttee feel that there 15 a vast scope 
पा effecting economues पा “the matter of expenses on 11656 two heads 
As admitted by the Corporation itself during oral exammation there 
15 8. scope also for cfl'ectmug savings 1 the expenditure on establish
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ment/admimistration ncluding  telephone charges work charged staff 

etc The Corporation should take effective steps to curtail expenses 

on this account / 

(11) The Committe note that although the Comptroller and 

Auditor General of India has been agresmg to appoint auditois at one 

time upto three years yet there 1sno distinct improvement mn the 

completron of annual accounts and their audit 10 time by the Corporation 

At present the apnual accounts for the years from 1976 77 to 

1982 83 are 1n arrears The Commuttee view the process of completion 

of accounts and audit 85 80 1mportant 1nstrument of fmancial control 

and appraisal In view of this, the Commnied recommend that the 

audit by the Statutory Auditers as well as the cbservations by the 

Comptroller and Auditor Gereral of India thereon shovld be finahsed 

expeditiously and the accounts brought upto date 

13998—HV S —H G H ,Chd 
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